Annexure-5

Name of the corporate debtor: PRIYADARSINI LIMITED : Date of commencement of liquidation: 26.04.2021 : List of stakeholders as on:

24.06.2021

List of operational creditors (Government Dues)

(Amount in )
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1 |Gram Panchayat, |Local Body 25.05.2021 | 4,11,160.00 411,160.00  |Nil  |Not Applicable] 0.013 Nil Nil Nil Nil
Y Kothapally
2 [ESICORP Statutory 15.06.2021 |1,23,80,775.00] 1,23,80,775.00p* [Nil  |Not Applicable| 0.395 Nil Nil Nil Nil
JAuthorit
3 [EPF Statutor;/ 22.06.2021 [3,79,43,872.00| 3,79,43,872.00[* |Nil  |Not Applicable| 1.212 Nil Nil Nil Nil
[Authority
5,07,35,807.00] 5,07,35,807.00) 1.620

*Property tax dues. ** Damages, interest dues on delayed payment of Premium. *** Interest and damages on delayed payment of PF dues.




